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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A No.3 in CIVIL APPEAL NQ(s). 2903 OF 2001

R S. GARG Appel I ant (s)

VERSUS

STATE OF UTTAR PRADESH & ORS. Respondent ( s)

(For early hearing) (Wth office report)

Date: 23/01/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE THE CH EF JUSTI CE
HON BLE MR JUSTICE C K. THAKKER

HON BLE MR JUSTI CE R V. RAVEENDRAN

For Appellant(s)

M. S. Miralidhar, Adv.

For Respondent (s)

M. Prashant Kumar, Adv.

M. Pradeep M sra, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER



